RAJYA SABHA [25 August, 2000]

seriously. With the hope that the Government would consider it seriously, |
withdraw my Resolution.

The Resolution was, by leave, withdrawn.

SPECIAL MENTIONS

THE DEPUTY CHAIRMAN : Now, we have another problem to solve.
There are about 30 Special Mentions. Now, as the Special Mentions have
been given in writing — as we did in the last Session — if the Members
oblige, they could lay it on the Table of the House. Your written statement
will be considered as spoken in the House, and | assure you that they will be
sent to the concerned Ministries. Have | the permission of the House to do
so0?

SHRI PRANAB MUKHERJEE (West Bengal) : Madam, as per the
practice, you read out from the Chair, the names of the Members and the
subject on which they have given their Special Mentions. Thereafter, it will be
laid. In this way, the concerned Member and the House also know as to
whose Special Mentions have been laid on the Tabie of the House. This will
take hardly two-three minutes. You read out the names of the Members and
the subject; and thereafter, they will be laid on the Table of the House.

THE DEPUTY CHAIRMAN : Okay; now, | will read it. ...(Interruptions).

shirelt axen ARsa (afsdt den): JEigaT, § oMy 9 Ue e &R
TGN 3T 59 H BlIg MR 81 AL....(FAYM)... olfhT Ig8 W HeH I RS Bl
1 FeT #3Y S off I't R 99 gU 21 H T el {5 39 1 <fid W IE @Y 5ok
Bl...(Hau)... 34, U8 ARl &1 A1 8§ iR 3 AaRd BX &l 2l....(@ddH)...
I8 95 Bl THIR AT &, SHIT § 71 3177 ¥ 3151 Bl

JYHUTART: H 317 &1 910 BT THIRAT BT T g, AR H U TR HodT
A1 ST A b A1 HRAT TSI, o1 Al 7 SAFGRI IR AN Dl 2P SN FAY I8k
BT o5 § A 99 919 U ) 1l YUrd H@oil |1ed 7 39 & oy ReRe 3 iR dxae
AIege JATT 1 I8 81 SV 31d 3R 89 39 ¥ ATl 4 f$fave & a fbr # fovq
gFIITE IR ERI A Bl b Y A7 qIferg]....(Fagr)...

SHRI EDUARDO FALEIRO (Goa) : Madam, | am on a point of order. |
would like to know whether a Member who is not present in the House can
make a Special Nlention. This will be wonderful.
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5.00 P.M.

THE DEPUTY CHAIRMAN : He has given the text in writing. | wish all
the Members, whose Special Mentions were admitted for today, were
present here. But anyway, Shri Dipankar Mukherjee is here.

Hadt wrd At @ = senfiat 3 (3 e w'e) : 98 o A wad
g

SYFHTIRT: BT ST I8 31 WY STl | T8T Yo HR Al AT <R T 3T I8 B

SHRI K.K.BIRLA : Accident rate of MIG fighter planes. Shri Suresh
Kalmadi to associate.

SHRI DIPANKAR' MUKHERJEE : Revival of Durgapur (West Bengal) and
Barauni (Bihar) units of Hindustan Fertilizer Corporation;

SHRI NANA DESHMUKH"7 Disastrous situation of population.

SHRI RAMACHANDRA KHUNTIA : Need to increase frequency of Oriya
News from Bhubaneshwar Doordarshan.

SHRI K.B. KRISHNA MURTHY : Need to have a Regulatory mechanism
for governing packed products.

SHRI V.V. RAGHAVAN : Need to take up work on Guruvayur-
Kuttippuram Railway line.

SHRI S. NIRAIKULATHAN : Need to lay a new broad gauge Railway line
between Manamadurai and Tuticorin via Kamudhi.

SHRI MOOLCHAND MEENTfr : Need to Sanction a new Railway line
between Dhoulpur and Gangapur city.

SHRI P. SOUNDRARAJAN : Need of Legislative protection to innocent
public hoodwinked by misleading/tricky advertisements in the media.

SHRI SATISH PRADHAN : Need to set up Gold Bank of India.

SHRI C.P. THIRUNAVUKKARASU : Huge primary market fraud" on
investors.
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SHRI B.J. PANDA : Increasing Naxalite activities in four Southern
districts in Orissa.

SHRI LEKHRAJ BACHANI : Failure of States to utilise Central
Government Funds for Rural Schemes.

SHRI SURESH PACHOURI : Concern expressed by the Cabinet
Secretary over important policy related decisions.

PROF. RAM GOPAL YADAV : Need to increase the limit fixed for
defining creamy layer under reservation meant for OBCs.

DR. C. NARAYANA REDDY : Decaying heritage articles in British
Museum.

SHRI W. ANGOU SINGH : Apprehension of extinction of precious
Sangai deers from the Keibul Lamjao National Park, Manipur.

SHRI V.P. DURAISAMY : Condition of Malayalee Muslims stranded in
Pakistan.

SHRI N.K. PREMACHANDRAN : Closure of Hindustan Petroleum
Corporation at Panmana Kollam, Kerala.

SHRI SURYABHAN PATIL VAHADANE : Atrocities by police in Bihar on
dalit women and children.

SHRI KHAGEN DAS : Need of Immediate deployment of Army and BSF
in Tripura, construction of border fences and funds for modernising the State.

SHRI SANTOSH BAGRODIA : Drought in Rajasthan.

SHRI K. RAMA MOHANA RAO : Need for Revival of IDPL.

SHRI EDUARDO FALEIRO : Need for Implementtion of the
recommendation the Report of the National Steering Committee on Textbook

Evaluation.

SHRIMATI KUM KUM RAI : Destruction due to floods in Bihar.
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SHRI R.K. ANAND : Stripping of a woman at village of Raipur District for
contesting Panchayat poll. That is very condemnable.

SHRI RAJ MOHINDER SINGH : Need for development of the areas of
Punjab on the Indo-Pak border.

SHRI BHAGAT RAM MANHAR : Need to start operations at the Korba
Coal based fertiliser plant.

SHRIMATI SARLA MAHESHWARI : Decision of Government of Uttar
Pradesh to withdraw a case relating to dowry. That is also a very serious
matter.

St W AR e, I8 954 TR AT © iR Al ¥ Hdfd 71 aw
Ugell IR B3l B.....(aET)...

THE DEPUTY CHAIRMAN: Kindly wait. ...(Interruptions)...
SHRI R. MARGABANDU: Plight of tea-growers in Tamil Nadu.
31 T, DT a7 WY BT TS

T H3T S, S STaR] 1 o9 faagl gl 8, 9gd WINI™ a1 81 31 41 Iqdh ar
H qT TelT 8, ST ARl AR} S+ AT SSrT 21 3T T S¥h R | Sfid By
Rifp SO SY & Sl BRI B & 3R STd! 39 dRE ¥ faggl &R o o e
AfEersil &1 1 BI WICaR I8 el SIg| $9fely 3 $HUdl ge &H < 6 Sl
AT & v | Hfrd 91 €, @R AR | O BUS SaR < &, 3R I SR &
PIF G UIferam™ie & T Tl & SR sl BHART AR A BT Bl
BRIST 78l §, 37K $¥ A8 Bl FIeR HAfel3i b W BN €1 AT HUAT G &
IR

T H3 (311 e faer areTiE)): STR e WRGR A 39 aR § G DRI
AR TS 21 ST P8 G & SR Sl FHAR JGERI H AT 5, I A1 oIl 2 b I8 B
Tl BT =1fEy ol b Rl 3 98 gar &, SHHT SR Ual ARPR W B
P, P folU HEH ISV T Bl

ST fehar g w3 Sl

Now, | have to read out what work we did and what we should have
done during the few days we met.
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